NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
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C.P NO. 43(ND)/2016
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
(Hon’ble President)

SH. S. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 26.09.2016

NAME OF THE COMPANY: Central Bank of India
Vis.
Surya Pharmaceuticals Ltd.
SECTION OF THE COMPANIES ACT: 237(b)
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jaxw‘, V\A M PC’&MM i‘kkuuu«,t_/{/]

S CA/
A S e VAN S SN Zré\bu Ki‘” qu A\ U

-
CoNQUL G-V % -"C'

0@@]’\,’

Learned counsel for the petitioner states that on account of his illness, he was
not able to file the rejoinder as per the order dated 29-8-2016. He has applied for
condonation of delay in filing the rejoinder and has requested that the rejoinder be
taken on record.

2. A copy of the rejoinder has been handed over to the counsel for the respondents
in the Court today and the same has also been filed. On account of his illness, the
learned counsel for the petitioner requests for some time to address the arguments.

List on 03.11.2016.
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